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U  hrs.

RE: HUNGER STRIKE BY GENE-
R A L SECRETARY OF W ORKERS’ 
UNION OF BH ARAT HEAVY

ELECTRICALS, H YD E R A B A D

SH RI M A LLIK A R JU N  ( M edak) :  
Sir, the w orkers o f Bharat Elcctricals, 
H yderabad, are agitating for  the im -
plem entation o f the prom otion policy, 
w hich  has been accepted by the mana-
gem en t with the previous Union. 
Therefore, Shri Yelliah, the General 
Secretary o f the Union, is on inde-
finite hunger strike dem anding the 
Im plem entation o f the prom otion p o-
licy. The managem ent is harassing 
the w orkers with the help o f the police, 
w hich  is deplorable. K indly direct the 
M inister o f  Industries to intervene in 
the matter, settle the dispute and 
m ake a statement here. Now it is 
continuing for the last nine days. 
L ife  is precious as also the econom y 
o f  the country. The workers have 
adopted the Gandhian method o f 
a peaceful hunger strike. Yet, the 
management is very adamant and it 
is utilising the police force to harass 
the workers. This is a situation which 
is unacceptable in the socialist pattern 
o f  society. Therefore, k inly instruct 
the Industries M inister to take steps 
to  see that the prom otion policy, which 
has been agreed upon by the m anage-
m ent w ith the previous Union, be im -
plem ented.

Shri Yelliah, the General Secre-
tary of the Union is on hunger strike 
lor  the iast nine days. Another office 
bearer o f the Union, Shri Pedhi 
Reddy, who was on a hunger strike 
w as arrested and charge-sheeted for 
attempted suicide

MR. SPEAK ER: You have m ention-
ed the same thing half a dozen times.

SH RI M A L L IK A R JU N : I mention-
ed it to  the Industries Minister, but 
he has ignored it. The management 
are backing out o f their earlier agree-
m ent. That is w hy I have adopted 
the dem ocratic procedure o f raising it 
in  this august House to im cress upon 
you, Sir, and upon the Industries M in-
ister to ensure that the prom otion p o-

licy  is im m ediately implem ented, and 
Shri Yelliah, the General Secretary o f  
the Union, w ho is on hunger strike, 
is requested to  give up his hunger 
strike.

12.03 hrs.

PAPERS LA ID  ON THE TABLE.

MR. SPEAK ER: Now, Papers to be 
laid on the Table Shri Satish Agra- 
wal.

SHRI JYO TIR M O Y BOSU (Dia* 
mond H arbour): Sir, I rise on a point 
o f order, under Direction 2. sub-eec- 
tion (6 ) , involving a breach o f privi-
lege. You have chosen to call S h ii 
Satish Agrawal to lay some documents 
on the Table, as laid down in the List 
o f Business o f today. But you have 
totally overlooked the fact that I havt: 
given notice o f tw o privilege motions 
one against Shri H. M. Patel. My alle 
gations are that he has mislead th<* 
House in the issue o f K apadia’s K oh i- 
noor Mills and the Central B ark. He 
is trying to shield Kapadias.

MR SPEAKER: 1 receive half a do-
zen motions every day.

SHRI JYO TIR M O Y  BOSU. Not half 
a dozen, but one dozen. So what*'

MR, SPEAKER; They all come at
10.30 a.m.

SHRI JYO TIR M O Y BOSU: Under
rule 222, I can give as m in y  m otion 
as I like.

MR. SPEAKER: But I must read 
them.

SHRI JYO TIR M O Y  BOSU: It Is 
given before 10.30. You should com e 
here ready to listen to me by 12 O’clock,

MR. SPEAK ER: Your motion came 
to ine after 10.30 a.m.

SHRI JYO TIR M O Y  BOSU: No, S ir  
M y m otion was sent, to the best o f  
m y know ledge, before 10 O ’C lock.


